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Joint Inspection Report of M/s Ashapura Perfoclay Ltd., Survey no.167, 
Village: Ler, Near Bhujodi, Tal. Bhuj, Dist. Kutch, Gujarat with the reference 
to The Hon’ble NGT, Delhi in OA No. 40/2019 (WZ) 

Hon’ble NGT (Principle Bench, Delhi) passed an order on dated 03/09/2019 in the matter of 

Marvada Amrutlal vs. State of Gujarat (O.A. No.40/2019 (WZ)). In the said order, SEIAA, Gujarat 

& GPCB are asked to furnish joint inspection report on or before 15/10/2019 by E-mail at judicial- 

ngt@gov.in. 

In accordance with the order, following officials of SEIAA, Gujarat & GPCB jointly visited M/s. 

Ashapura Perfoclay Ltd. on dated 09/10/2019. 
 

Representatives of SEIAA 
1. Shri. A. K. Muley (Member, SEAC) 

2. Shri R. I. Shah (Member, SEAC) 

3. Shri. Irfan Kagzi, (DEE, SEAC) 

4. Shri. H. M. Lokhandwala (AEE, SEAC) 

Representatives of GPCB 
5. Dr. S. N. Agravat (I/C-Regional officer, Regional office, Kutch-West) 

6. Shri. S. S. Chauhan (AEE, Regional office, Kutch-West) 

 
Representative of M/s Ashapura Perfoclay Ltd. Shri D. S. Tripathi, AGM HR & Admin 
remained present during the Joint Inspection. 

 
1.0 BACKGROUND: 

 
M/s. Ashapura Perfoclay Ltd. (APL) has established plant for manufacturing of Bleaching Earth at 

Survey no.167, Village: Ler, Near Bhujodi, Tal. Bhuj, Dist. Kutch, Gujarat. APL has obtained 

Consent to operate from GPCB valid till 24/06/2023.Copy of Consolidated Consent & 

Authorization (CCA) is attached as an Annexure-A. 

The APL has proposed to expand production of Bleaching Clay with addition of 4000 MT/Month 

(Dry process) in existing capacity of 12000 MT/Month (Wet Process) and total capacity of 16000 

MT/month. For the proposed expansion, APL has obtained Term of Reference (ToR) from SEIAA 

on 30/04/2017.Copy of TOR  is  attached  as  an  Annexure-B.As  per  the  ToR  issued  by SEIAA, 
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GPCB conducted Public Hearing on 27/02/2018 and Project proponent (PP) has applied for 

Environmental Clearance on online portal http://environmentclearance.nic.in with final EIA report. 

SEAC accepted the said application on 12/10/2018. PP called upon for appraisal on 

18/12/2018.During the SEAC meeting, the project was appraised based on the information 

furnished in the EIA Report, Public hearing proceedings and project details presented during the 

meeting. 

During the appraisal, Committee noted Certified Compliance Report (CCR) of Environment 

Clearance conditions issued to APL vide letter no. SEIAA/GUJ/EC/2(b)/497/2016 dated 

30/07/2016 & informed Project Proponent (PP) to submit (1) Compliance to the Certified 

Compliance Report (CCR) of earlier EC conditions and ensure that all the conditions are 

complying and (2) Issues raised during Public Hearing with commitments by PP and its present 

status. PP submitted reply for compliance of the EC conditions against CCR dated 24/09/2018 

pertaining to partially complied and not complied EC conditions. Copy of reply submitted by PP 

attached as an Annexure-C. 

PP was again called for presentation in the SEAC meeting dated 07/01/2019. After considering the 

reply; during SEAC meeting on dated 07/01/2019, Committee noted that proposed expansion is 

completely dry process and there is no generation of spent acid as basic raw material will be 

Attapulgite in place of Bentonite. 

It is further noted that compliance status of the issues raised during the Public Hearing and 

response of PP is also submitted. While discussion regarding approved fuel, PP informed that they 

will not use petcock as a fuel. Committee considered the reply satisfactory and recommended to 

grant EC for expansion on dated 31/01/2019 vide letter EIA-10-2018-IND2/489 dated 31/01/2019 

with specific and general conditions in view of commitment given by project proponent. Copy of 

recommendation letter attached as an Annexure-D. Subsequently during SEIAA meeting on 

06/02/2019; after deliberation, it was decided to grant EC based on recommendation of SEAC & 

issued EC vide letter no. SEIAA/GUJ/EC/2(b)/355/2019 dated 26/02/2019. Copy of EC attached 

as an Annexure-E. 

During scrutiny of project details (Annexure IV) submitted by the Project Proponent, following 

wrong information were submitted: 
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Information asked Submission of Project Proponent 

Any public complaints against the project No. 

Is there any litigation pending before any court 

of Law against the Project 

No litigation pending. 

 
 

2. PROCESS DETAILS FOR PROPOSED EXPANSION: 
 

For proposed production of Bleaching Clay (4000 MT/Month), there shall be Dry process in which 

raw material Attapulgite will be crushed, dried and pulverized. Then after, final product Bleaching 

Clay will be packed. Attapulgite will procure from the Ashapura Claytech Ltd., Dharur, Hyderabad 

and other suppliers located in Dharur, Hyderabad and also from Bhavnagar, Gujarat. 
 

Raw Attapulgite moisture 15% 
Outlet of dryer moisture 2.3% 
Outlet of pulverizer moisture 1% 

 
 
 
 

 
3. GENERAL OBSERVATIONS DURING JOINT INSPECTION: 

 
 Notice of Entry & Inspection under section 23 of the Water Act, section 24 of the Air Act 

and section 10 of the Environment (Protection) Act served to representative of unit. 
(Annexure – NE) 

 During inspection existing manufacturing plant was found in operation. 
 During inspection, Dryers and Boiler along with their Air Pollution Control Measures 

(APCM) as mentioned below were found in operation. Unit is using imported coal as a fuel 
in boiler and dryers. 

Sr. 
No. Utilities APCM Status during inspection 

 



Page 4 of 204 
 

1 Dryer no.1 Cyclone separator followed 
by bag filter 

 
Not in operation since 
long. 2 Dryer no.2 Cyclone separator followed 

by bag filter 
 
3 

 
Dryer no.3 

Cyclone separator followed 
by bag filter & Water 
scrubber 

 
In-operation 

 
4 

 
Dryer no.4 

Cyclone separator followed 
by bag filter & Water 
scrubber 

 
Not in-operation. 

5 Dryer no.5 Cyclone separator followed 
by Water scrubber In-operation 

6 Dryer no.6 Cyclone separator followed 
Water scrubber In-operation 

7 Dryer no.7 Cyclone separator followed 
Water scrubber Not in-operation 

8 Boiler -1 & 2 
(3-TPH FO fired each) Adequate Stack height Not in-operation 

9 Boiler -3 
(6-TPH FO fired each) Adequate Stack height Not in-operation 

10 Boiler -4 
(6-TPH Coal fired each) 

Cyclone separator followed 
by bag filter In-operation 

 
 Details of Effluent Treatment Plant (ETP) & Sewage Treatment Plant (STP): 

 Wastewater generated from second and third wash of activated bentonite is 

collected in collections cum neutralization tanks (27 Nos.) through pipe line. Lime 

addition process was in progress in two tanks. Gypsum is recovered through filter 

press (08 Nos.) as cake and the filtrate is passed through four settling tanks and 

finally collected in intermediate storages tanks (2-nos. RCC pond). Further treated 

through; 3-nos neutralization tanks, clarifier-1 nos. (Second Clarifier is under 

construction), sand filter 3-nos. ultra-filtration plant and two RO plants (cap. 

50KL/hr and 15 KL/hr). RO permeate is reused and RO reject send to solar 

evaporation ponds. During inspection, provided all units of ETP are observed in 

operation. Presently fresh lime is used for neutralization. Unit has provided flow 

meter devices at ETP Inlet (before neutralization), RO feed, RO Permeate and RO 

Reject. Flow record is maintained in a register. 

 Unit has provided one STP having capacity 10 KL/day consisting of Bio Flocs 

Modules (With 0.1-0.4 micron BIOMEM-Puls-PVDF hollow fiber membranes), 

blower & aeration chamber. During inspection, STP is observed in operation & 
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treated wastewater is being utilized for gardening and plantation within the 

premises. 

 Unit has erected two new production lines of wet process for production of bleaching clay 

as a part of debottlenecking of old existing equipments/machineries without obtaining CTE 

& CCA from GPCB. 

 Construction of solar evaporation pond: The matter regarding the construction of solar 

evaporation pond on Government land encroachment is pending before Civil Court Bhuj 

with case registration no. 92/2018, date of registration 29/11/2018. CNR No. GJKT02- 

004177-2018. 

 No stock of pet-coke is observed within premises. 

 Unit has provided hood cover to packing section, four nos. of tankers for sprinkling of 

internal roads, and one mechanized sweeper to control of fugitive emission. 

 Unit has not provided online monitoring system on stacks to monitor the pollutant 

concentrations as per EC condition. 

 Evaporation data of solar evaporation pond for RO reject is not maintained. 

 Unit is using fly ash for low lying area but data of fly ash utilization is not maintained as 

per the fly ash notifications. 

 Status of partial & non-complying Environment clearance condition issued vide letter 

no. SEIAA/GUJ/EC/2(b)/497/2016 dated 30/07/2016 as on dated 09/10/2019 is 

attached herewith as an Annexure-F. 

 Detailed status report of Written Submission and Objection of Applicant, O.A. 

40/2019 dated 03/09/2019 in the matter of Marvada Amrutlal vs. State of Gujarat is 

annexed as an Annexure-G. 

Regarding illegal disposal of solid waste, the matter is being examined separately by the 

Hon’ble NGT, Principle Bench, New Delhi O.A. 669 of 2018, Marvada Amrutlal Becharlal 

Vs. State of Gujarat. 
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6. Annexure-F Status of partial & non-complying Environment clearance 
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dated 30/07/2016 as on dated 09/10/2019 

7. Annexure-G Detailed status report of Written Submission and Objection of 

Applicant, O.A. 40/2019 dated 03/09/2019 
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